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Mohd. Akbar, Sofi
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Mushar, Shri e
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The motion was negatived.

RESOLUTION RE RESERVATION
OF PRODUCTION OF SAREES AND
DHOTIES FOR HANDLOOM
INDUSTRY

Mr. Deputy-Speaker: Shri Sadhan
‘Gupta—absent. We will now take up

the resolution of Shri Sivamurthi
Swami.

Shri Sivamurthi Swami (Kushtagi):
Sir, I beg to move the following reso-
lution:

“This Hosue is of opinion that
with a view to giving a fillip to the
Handloom Industry, the production
of all Sarees and Dhoties should be
reserved for that Industry.”
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(“Kannadiga”—Weekly of
26-4-1954).
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“The House would be aware
that some time towards the end
of November 1952, the Govern-
ment issued an order, asking the
mills to restrict their production
of dhoties to 60 per cent. of their
production during the year end-
ing 31st March 1952. This was
done, especially with a view to
helping the handloom industry.
In taking this period, the Gov-
ernment chose a period where
the overall production of the
country has been the highest,
roughly about 50,000 bales a
month, as against an estimated
demand of 45,000 bales. We fix-
ed the quota at about 60 per
cent., viz. 30,000 bales a month.
We felt that in actual fact, the
reduction would be limited to the
extent of 33 1/3 per cent., and not
40 per cent. ....”.
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“Some sort of reservation should
be made for the handloom weavers.
Such reservation, however, must
be based on mutual agreement bet-
ween the mills and the handlooms.
In our opinion such agreement
would be possible if the mills agree
not to weave any goods of plain
weave with the width of from 25"
to 50” and a length of from 13 yards
to 9% yards per plece, divided by
headings across the width at a
length-wise distance of less than 9%
yards and with borders, the
grounds of such articles not being
distinguished with any stripes or
checks—woven, developed by dif-
ferent counts of yarn or by bleach-
ed, coloured or printed yarn.”
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“(a) Pending the Report of the
Textile Enquiry Committee, Gov-
ernment should consider the feasi-

134 P.S.D.
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bility of reserving production of
bordered dhoties and sarees made
out of 20s to 40s yarn for the hand-
loom industry, and the feasibility
of preventing powerlooms from
manufacturing these items.

(b) In view of the increasing
rate of production of mill-made
cloth the Government should con-
sider making an announcement
that the Textile Mill Industry may
not produce more than 4,800
million yards of cloth a year, the
target fixed by the Planning Com-
mission.”

Mg X Fgga & s Yoy
I g FEE A @ @wd -

Because they wish to await the
recommendations of the Textile
Enquiry Committee. The recom-
mendation has also not been accepted.

as the Planning Commission’s figure is
only a target and not an absolute goal.
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merce puts the price disadvantage
due to this margin, from which the
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per cent. in respect of yarn and at

between 3 and 6 per cent. in res-
pect of the finished product.”
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Mr. Deputy-Speaker: He may finish
by 1:15.
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Shri Raghunath .Singh (Banaras
Distt.—Central): I have got one
amendment.

Mr. Deputy-Speaker: The follow-
ing Resolution is moved. I will first
place the Resolution before the
House. Resolution moved: :

“This House is of opinion that
with a view to giving a fillip to
the Handloom industry the pro- _
duction of all Sarees and Dhoties
should be reserved for that -
Industry.”

There are two amendments, one~ by
Shri Gadilingana Gowd and the other
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by Shri Raghunath Singh. Shri
Gadilingana Gowd is not in his seat
and, so, that amendment is not mov-
ed.

Shri Raghunath Singh: I beg to
move:

That for the original Resolution the
following be substituted, namely:

“This House is of opinion that
with a view to encourage and
develop handloom industry and
root out the prevailing unemploy-

¢
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ment among the weavers, spe-
cially of the rural areas, the pro-
duction of silken cloth, bedsheet,
towels and all Sarees and Dhoties
upto 30 counts should be reserv-
ed for the said industry.”

Mr. Deputy-Speaker: The House
will now stand adjourned till 8-13
AM. tOMOrrow.

The House then adjourned til a
Quarter Past Eight of the Clock on
Saturday, the 1st May, 1954.





